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THE MINISTER OF RAILWAYS (SHRI
T.A.PAD): (a) Yes.

(b) A statement is attached.
Statement
Main features of the scheme

1. A Railway Intelligence Cell in West
Bengal has been created with effect from
1-9-1971.

2. The sanctioned strength of the Cell is
one Deputy Superintendent of Police, 4 Ins-
pectors, 8 Sub-Inspectors and 20 Watcher
Coastables. It functions under the administra-
tive control of the Deputy Inspector-General
of Police (Traffic and Railways), West Bengal.

3. For facility of working, the Cell has
been divided into four Zones, each with a
fixed strength in the Railway Divisions of
Sealdah, Howrah, Kharagpur and Asansol.

4. The main duties of the Cell are :

(a) To prevent and detect thefts of
overhead electric traction wire, carriage
and wagon fittings, permanent way mate-
rials, signalling materials, etc. which
directly affect the train movements.

(b) The collection of criminal intelli-
gence against railway criminals and re-
ceivers of stolen property with a view to
detain them under the Maintenance of
Internal Security Act, 1971.

(c) Investigation of important cases
on the Railways in the State of West

Bengal.

5. The cost of this Cell is borne jointly by
the Eastern and South-Eastern Railways.

Number of Bearers in Raflway Catering
Service

1305. SHRI JYOTIRMOY BOSU : Will

the Minister of RAILWAYS be pleased to ~

state ¢

(a) the number of bearers in the Railway
Catering Service ;

(b) how many of them are permanent-

temporary and casual ; and
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(c) the terms and conditions of their

service ?

THE MINISTER OF RAILWAYS (SHRI
T. A. PAI) : (a) 1981,

(b) Permanent 968
Temporary 665 «
Casual Nil

There are also 348 bearers engaged on som
Railway Establishments on Commission basis.

(c) Permanent and temporary bearers are
governed by the same terms and conditions as
are applicable to regular railway servants.
Bearers are also engaged on some Railways on
pay-cum-commission and on wholly commission
basis. While the former get pay, allowances
and the commission, the latter get only the
commission. They are not entitled to any
other berefits.
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